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US? to the end of October, 1059, the 
"Value o i seizures of watches effected 
is about Rs. 09,800.

(b) Various measures are taken from 
time to time to deal with smuggling 
and some of the more important 
Jeneral steps taken in this connection 
.are:—

(i) Increased vigilance and pat- 
roiling along the sea coast and 
the land border by the cus­
toms staff in collaboration 
With the Police and border 
security staff.

i(ii) Further improvements in the 
techniques of collection of in­
telligence and its utilisation in 
anti-smuggling operations.

<iii) Strengthening of customs 
laws, imposition of more de­
terrent penalities and greater 
resort to prosecutions.
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Diamond finds U Madarai
*999. Shri Gulam Mohldeen: Will the 

Minister of Steel, Mines and Fuel be
pleased to state:

(a) whether it is a fact that the 
Government had received information 
that natural diamonds are available 
in Madurai District; and

(b) if so, the steps taken by Gov­
ernment to explore them?

Hie Minister of Mines and OB 
(Shri K. D. Malaviya): (a) No, Sir.

(b) Does not arise.

Pay Scales
*1000. Shri L. Achaw Singh: Will

the Minister ot Home Attain be pleas- 
ed to state:

(a) whether the attention of Gov­
ernment has been drawn to the de­
cision of the Assam Government to 
merge part of the dearness allowance 
in the salaries of their employees; 
and

(b) if so, whether Central Gov­
ernment propose to revise the pay 
scales of the employees in neighbour­
ing Union Territories?

Hie Minister of Home AJIstai
(Shri O. B. Pant): (a) It is understood
that the Assam Government have de­
cided to merge a portion of the dear­
ness . allowance in the pay of their 
employees drawing a salary not ex­
ceeding Rs. 200 p.m. but that no for­
mal orders have yet issued.

(b) The question of extending a 
similar benefit to employees of the 
Manipur Administration, will be ex­
amined when formal orders have 
been issued by the State Government.

La w  Commission Report
*1001. Shri Tangamani: Will the

Minister of Law be pleased to state: ‘
(a) whether the Law Commission 

which was reconstituted on the 20th 
December, 1908 has submitted its re­
port about revision of laws; and




